
Pape" laid AUGUST 12, 1969 E. C. (Minutes) 

[Shri C. M. Poonachal 
sub-section (I) of section 619A of the Com-
panies Act, 1956 : 

(1) Review by the Government on the 
working of the Heavy Engineering 
Corporation Limited, Ranchi, for 
the year 1967-68. 

(2) Annual Report of the Heavy Engi-
neering Corporation Limited, 
Ranchi, for the year 1967-68 along 
with the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. [Placed 
in Ubrary. See No. LT-1633/ 
69]. 

SHRI D. N. PATODIA (lalore) : Let us 
have a discussion on this item. 

MR. SPEAKER; No, no. 

Report of Enquiry CommIttee on Film 
Censorship-Summa. y of Conclusion 

(Hindi) 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT, INTERNEL TRADE AND 
COMPANY AFFAIRS (SHRI BHANU 
PRAKASH SINGH): On behalf of Shri 
Satya Narayan Sinha, I beg to lay OD the 
Table a copy of the Summary of Conclusions 
contained in tbe Report of Enquiry Com-
mittee on Film Censorship (Hindi version). 
[P/aud in Ubrary. See No. LT -1634/ 
69). 
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Notification under Essential Committees 
Act. 

SHRI BHANU PRAKASH SINGH: 
On behalf of Shri Raghunatha Reddy, I beg 
to lay on the Table a copy of Notification 
No. S. 0.3011 (English version) and S. O. 
3012 (Hindi version) published in Gazette of 
India dated the 26th July. 1969, under section 
J2A of the Essential Commodities Act, 1955. 
lPlae"d ill Library. See No. LT-1635/69]. 

ESTIMATES COMMITTEE 

Minutes 

SHRI TH1RUMALA RAO (Kakinada) : 
I beg to lay on the Table the Minutes of the 
sittings of the Estimates Committee relatinK 
to:-

(1) Eighty-seventh Report on the 
Ministry of Foreign Trade and 
Supply-Import of Wool, Nylon, 
Woollen Yam and other Woollen 
Products for the Woollen Textile 
Industry and its allocation to the 
various units since October, 1962. 

(2) Eighty-eighth Report 011 the 
Publications of Selected Ministries 
of the Government of India. 

(3) Ninetieth Report on the Ministry 
of Tourism and Civil Aviation-
Department of Tourum. 

(4) General Matten pertainina to esti-
mates Committee (1968-69). 


